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SHRI MOHAN D H ARIA: I shall

require notice for all these details.

Charges against an Officer lnvol?ed 
in Road Roller Scandal

*969. SHRI BALATHANDAYUTHAM: 
Will the PRIME MINISTER be pleated to 
state :

(a) the findings of the enquiry against 
the I.C.S. Officer who was involved in the 
Road Roller scandal as the Director-General, 
Supplies and Disposals ;

(b) whether this Officer has been 
assigned an important job ; and

(c) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND IN 
THE DEPARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) : (a) The 
disciplinary proceedings instituted against a 
former Director General, Supplies and 
Disposals are in progress.

(b) and (c). The officer held an assign
ment under the Ministry of Irrigation and 
Power even prior to the institution of the 
proceedings.

SHRI BALATHANDAYUTHAM : 
May 1 know from the Minister as to how 
long this enquiry has been in grogress and 
how much more time it will take to conclude 
this enquiry ?

SHRI RAM NIWAS MIRDHA : We 
have recently appointed in consultation 
with the Central Vigilance Commission, 
a* officer to enquire into the charges 
against this particular officer, and we

have been assured that the enquiry 
would be completed within two or three 
months.

SHRI BALATHANDAYUTHAM : 
Will the Government be able to tell us as 
to why tbe healthy principle of keeping 
the officer under suspension when an enquiry 
is going on against him so that he may not 
be able to prejudice the enquiry has not 
been adopted in this case ?

SHRI RAM NIWAS MIRDHA : It is 
belived that lack of suspension in this case 
would not result in the enquiry being pre
judiced in any manner and that was why it 
was not thought fit to suspend the senior 
officer. The enquiry is proceeding and we 
hope to complete it wnhin a few months.

SIIRl N. K. SIN HA: Miy I know 
whether a prim l facie  case ha* bota estab
lished against the officer ?

SHRI RAM NIWAS MIRDHA : Yes, 
Sir. A charge-sheet has be in served on the 
officer and investigation is proceeding.

SHRI N. K. SINIIA : Then, the sus
pension order should be issued without 
delay.

MR. SPEAKER : Mr. Sinha, kindly try 
to catch my eye also.

SHRI N. K. SINHA : Yes, Sir. I am 
sorry.

SHRI N. K. SANGHI : May I  know 
from the hon. Minister that an amount 
of more than Rs. 2 crores was embazzled 
by the firm, UPCC, in the matter of road 
rollers which is a story that has been there 
for the last three years. Would the 'hon. 
Minister inform us as to how much money 
has been recovered from the firm out of the 
Rs. 2 crores that was taken, owing to the 
non-supply of tbe road rollers ?

SHRI RAM NIWAS MIRDHA : This 
disciplinary proceeding itself arises out of 
the enquiry which the hon Member is refer
ring to. A n imber of cases has been 
registered with respect to this enquiry, and 
at the present moment, I am concerned only 
with the particular officer who was also 
involved in this. Therefore, it is not possible
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to say how much, if at alt, any money was 
recovered. The information is not with me. 
Those proceedings are separate.

SHRI N. K. SANGHl : Sir, I crave 
your indulgence. Ultimately, in this matter, 
it was an embezzlement of more than Ri. 2 
crores. When action is taken against the 
officer, it is also natural for us to know 
from the Minister as to how much money 
has been recovered from the company. This 
is a very vital question.

MR. SPEAKER : Next question.

Formulation of Job-Oriented Plans

*970 SHRI B. S. BHAURA : Will the 
Minister of PLANNING be pleased to 
state :

(a) whether Government have formulated 
any job-oriented plans to be executed during 
the rest of the Fourth Plan period :

(b) if so, the main features of such 
plans;

(c) the estimated cost thereof ; and

(d) the number of people expected to 
be provided with jobs under these plans ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA ) : (a) to (d). A state
ment is laid on the Table of the House. 
[Placed in Library. See  No. LT—6i 16/71].
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SHRI MOHAN DHARIA: It is true that 
the reply given is a long one. But I wanted 
to bring to the notice of the House and 
through the House to the country the several 
schemes that are taken up by the Govern
ment in order to meet this problem of unem
ployment. It is very difficult to say at 
this stage how long it will take to meet this 
challenge. In the reappraisal of the fourth 
plan, we are trying to take into consideration 
all these aspects and to find out how we can 
meet these challenges if possible, but if 
these schemes which are narrated in the 
statement are properly implemented, 1 have 
no doubt that the present atmosphere of
frustration in the country will certainly go.
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SHRI MOHAN DHARIA : If you look 
at the various schemes narrated in the state
ment, you will find that they are meant for 
Small Farmers Development Agencies, 
Agencies for Marginal farmers and Agricul
tural Labourers, Rural Works Programme, 
Dry Farming, Area Development schemes, 
Agro-Service Centres, Crash Scheme for 
Rural Employment and Schemes for educa
ted unemployed. So, right from rural areas 
to urban areas, all these areas are taken im o t




